
OFFiCE OF THE PRiNCiPAL DiSTRiCT & SESSIONS JUDGE (HQs): DELHI

ORDER

Consequent. upon selection of Sh. AditYa Tripathi S/o Sh' Kedar Nath Tripathi for the

post of Additional Private Secretary in the Hon’ble High Court of Allahabad' Technical
Resignation of sh. Aditya Tripathi/ Senior Personal Assistant, is herebY accepted wlthout
the right of Lien and he stands relieved of his duties from this office with immediate

effect. The official shall be entitled for past service benefits defined in terms of Contribution
Pension Scheme (New Pension Scheme), as per rules'

The office of undersigned has no objection on his joining as Additional PrIvate
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(Girish Kathpalia)
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Dated, Delhi the-:Estt.-1/PF/2023
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disburse his salary as per rules'

ion to tender hls relieving report according\Y'direct
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